$-~91
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ ITA 526/2024 and CM APPL. 60937/2024

PR. COMMISSIONER OF INCOME TAX -CENTRAL -1

Through:  Mr Ruchir Bhatia, Sr. Standing
Counsel with Mr Anant Mann, Mr
Abhishek Anand and Mr Pranjd
Singh, Advocates.

VErsus

SHIV NARESH SPORTSPVT.LTD. ... Respondent
Through:  None.

CORAM:
HON'BLE MR. JUSTICE VIBHU BAKHRU
HON'BLE MS. JUSTICE SWARANA KANTA SHARMA
ORDER
% 16.10.2024

1. | ssue notice.
2. List on 12.02.2025.

VIBHU BAKHRU, J

SWARANA KANTA SHARMA, J
OCTOBER 16, 2024 / tr
Click hereto check corrigendum, if any

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 06/04/2026 at 00:14:01



